FORM A
PuUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/s AESYS TECHNOLOGIES INDIA PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor AESYS TECHNOLOGIES INDIA PRIVATE LIMITED
2. | Date of incorporation of corporate 30/03/2011
debtor
% g:;:g:litsvinclg:zza t:ﬁhflcrl*;gisctc;r:;rate Registrar of Companies, Chennai, Tamil Nadu
4. | Corporate Identity No. / Limited
Liability Identification No.of corporate U74900TN2011FTC079926
debtor
5. Address of the registered office and N0.4/58 SUBRAMANVYA IYER STREET, WEST
principal office (if any) of corporate )
dabitar MAMBALAM CHENNAI Chennai TN 600033 IN
6. | Insolvency commencement date in 30-03-2021
respect of corporate debtor Order copy received on 13-04-2021
7. !Estlrnated date' of closure of 09-10-2021
insolvency resolution process
8. | Name and registration number of the T.SIVAGURUNATHAN
nsglisey piofeiatal, sging o IPA-001/IP-P01343/2019-2020/12524
interim resolution professional
9. | Address and e-mail of the interim | Address: New No.14B/S1, 2" Floor, Dwaraka
resolution professional, as registered | Apartments, 4™ Main Road, New Colony,
with the Board Chrompet, Chennai— 600044
e-Mail: ca.sivagurunathan@gmail.com
10. | Address and e-mail to be used for | Address: New No.14B/S1, 2"¢ Floor, Dwaraka
correspondence with the interim | Apartments, 4™ Main Road, New Colony,
resolution professional Chrompet, Chennai — 600044
e-Mail: ca.sivagurunathan@gmail.com
11. | Last date for submission of claims 27-04-2021
12. | Classes of creditors, if any, under
clause (b) of sub-section (6A) of !
section 21, ascertained by the interim Name the class {es) ~Not applicable
resolution professional
13. | Names of Insolvency Professionals
identified to act as Authorised "
: : g Not applicable.
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and a) Web
(b) Details of authorized | link:https://www.ibbi.gov.in/home/downloads
representatives are available
| at: b) Not applicable

Notice is hereby given that the National Company Law Tribunal has ordered the

commencement of a corporate insolvency resolution process of AESYS TECHNOLOGH
INDIA PRIVATE LIMITED on 30-03-2021 (order received on 13-04-2021)

(€}
o?\?




The creditors of AESYS TECHNOLOGIES INDIA PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 27-04-2021 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 14-04-2021
Place: Chennai

T.Sivagurunathan
Insolvency Professional




FRIDAY 16-4-2021

Chennai. Apr 16:
Alagappa  University,
Karaikudi, one of the
leading  state umversities
of Tamil Nadu, has
announced the launch
of Online learning
portal www.auedu.in
which will offer high

gquality undergraduate
and postgradoate  degree
programmes in - multiple
domains. The University
announced this as an
initiative to expand its
offerings in line with the
Mational Ed Palicy

Through 1ts  learning
pertal wwwaneduin the
University will offer
MBA with specializations
in Genernl M,

I M IRROR

Alagappa University launches
online degree programmes

Management to help
learners from across
the globe prepare for
munagement careers, Other

Financial Management,
Human Resource
M Logistics

2020 {NEP202(y,

Management and Tourism

IIT alumni industry interaction
centre inaugurated

Chennai, Apr 16

The 10 year old
1T Alumni Industry
Interaction Center (A1IC)
in its new abodeaptly
coined, “"Hub in the Sky™
is spread across 30,000
sq. ft which includes a
10,000 sg. Tt open termace
averlooking the luscious
greens of South Chennai
and the Bay of Bengal

The “Hub in the Sky”
is sivated on the 10th
floor of Phase 2 of the
IIT Madras Research
Park, amani. which
has been designed by the
World Famous Hafeez
Contractor.

This Mammoth
Center was inaugurated
by Professor Bhaskar
Ramamurthi today in

the presence of a very
selective gathering of
lITians. Professor Ashok
Jhunjhunwala, Prof in
Charge, 1ITM  Research
Park and Professor
Mahesh Panchagnula
Dean, Alumni &
Corpomte Relations, were
nlm present.

is aims to provide
4 meeting ground
for Corporate R&D,
Industry Professionals,
Faculty and Students for
networking and increased
collaborative work in a
relaxed yet profes
ambience.This fa
will help in catalysing
Industry Academia
Engagement thiough s
Industry Round Takle, o
key strategic initiative of

PUBLIC NOTICE

of M C. Sugumar, residh
Chesty Street, Chintadripet.
onginal Sale Deed dated 11
Hio, 1022-‘1991.

mperty bei

i Ia Indormed to public that my chent Mrs. 5. Hemalatne, wile
al Na.ME3, NoiDE, Sirganna
erai-60 002
09,1991, regswred as
In the Office of Sub-Ragetrar, Peramet, for
540 Sq. FL in R, 5. No.633 [Part). New R.

has ml!%ﬂ:l.'d the
ocument

the IIT AIC. This huge
facility will also help in
orgamizing  International
Meets requiring “State
of the An” facilities to
mike the conferences/
meetings very meaningful
and worthwhile for all
participants. both Mational
and International.

Another interesting
initiative amongst several
is the Start-up lecture
series- a well curated
series of talks by the
Adumni and  Industry
Experts, o help Start-up
m thewr journey

Today, the UT Alumni
Industry Interaction
Center has over 650
members from  different
IITs in India.

affered anline an www.
avedw.in include MA
in Journalism and Mass
Communication, MA in
English and Master of
Commerce,

Dr. NRajendran, Vice

(Imnccllur. Alagappa
, said“Through
€ PrOgrummes

affered on wwwauedu.

in. Alagappa  University
is secking to bridge the
pap between the degree
seekers and those who
finally manage 1o pocess
a university degree by
enabling people from. all
walks of life 1o nccess
great quality education
an i computer or mobile
device in a rich and
engaging environment,
With 44 Departments. 9
Centres & 2 Constituent
colleges on campus and
46 affiliated colleges in
the districts of Sivaganga
& Ramanathapuram,
Alagappa  University is
one of the pre-eminent
educational institutions in
the state of Tuml Madu
and in India.

iSiBanteny

think of the steam engine!

steam
T s

In my mind, even today, there is
no ferocious, powerful, robust, beast,
like the steam engine of yesterday.
Even now whenever [ want to imagine
something more terrible than a
dragon, a monster belching smoke, a
machine of pure energy. | picture the

remember the walk to the
railway line as a child: Tt ook place
when my dad came home a little early.
‘There were no T'Vs those days, and our
entertainment lay in books, but when
dad got home early, he would have
that look in his eve, which meant the
whole family was going for a stroll. A
stroll meant a walk, and a brisk one
It was in the sometimes biting cold
to the railway track. Now this was no
ordinary line. It lay wedged between
two rising hills, and in the centre of
both these small hills, ran the railway.

We walked, my brother and 1
with stilled excitement, sometimes
glancing at each other, grinning
because we knew what we were going
to experience, and of course on the

the tur

engine.

tenskon.

wat, my dad would stop at the vada
woman's hut, where my mother would
ask if the vadas were hot, she always
said they were, and loaded with those
steaming morsels we continued our
fourney to the railway line,

It was a vantage spot we sat on;
on one of the little hilis, where there
was a bend. Here we could hear the
steam engine but nod see it 1t ook

‘We sat, in anticipation. The signal
went down, and we heard it, far away,
the buildup of sound, no whistle was
needed, no horn sounded, animals
moved out with the feeling of its
presence, and then as we watched
half in awe, half in terror, the furious
monster took the bend, and in a
synchronized movement of steel
and wheels, and smoke and steam, it
charged, literally lunged up the line:
Oh what a magnificent spectacle,
especially afterwards as we ate those
vadas in silence imbibing the fecling
of majestic power.

But, today that steam engine is no
mare, The ones that cruise at speeds
five times that of the steam monster
run silently. Power is noiseless and
quiet. No bluster, no buildup of

Rolbert Cleaments

Political Noise and the Steam Engine..!

Today, s T listen to the political
noise, the talk by rivals, the rabid
thrusts, the bluster and blabber, the
eyeball looks, and ferocious threats, |

[s there a lesson for us, that all the
sound and commotion made by some
political leaders are but a cacophony of
bluster! That finally, it’s the silent, sure
and swift, that ultimately win!

[ remember the steam engine, | do
remember its frightening fury, but
there's a smile which has replaced the
fright and awe T once had, 2 smile that
knows all that threatening nolse was
finally beaten by stillness, sureness
and speed. |

bobsbanter@gmail.com

Write a Book!
Write for newspapers!
Write Web content
Just One Month,

4 hours a week,
Fri-Sat, 6-8 pm
and write like a

Professional

Send a £8 to:
+91088925 - 72883

[ NAME CHANGE

| Jonnay Johnssn Pelisssry,
Win: Jasaph Do af|
Bith. Z7.03.1588,  Residing
Al Mo.F5, DAC Aves Mapls,

cowner of all the psca and parcel of 1274% sq.8. land, comprisad
in Survey Mo JETABAZ, Flot Mol Vapesswarsr Avenus,
Kotlivakkam, Chennai 600 041 snd ha oolained the progert

8 Setllemant Deed Document No 237002020, regstered in Sﬁﬁ

yar.

My want states that the parent documents of the propeny are
(1) General Power of Aliomey Document No 2262002, (2)
Sale Doed Document No 1122.'2000 and (1) General Pawer
of Altomey Decument No 15232004 regislered in SRO Adyar
and he losl the above mentioned 3 No ariginal documents and
it ig not iraceable. If anybody is having the above menlioned
3 Mo origingl documents of having eny clam over the above
mentioned properly [hey are requestad Lo asbmil their caim in
wrillng to ma within & pedod of T days. If no claim |5 recelvead

then il wil ba presumad that thera is no claim from o
KUMAR
Advocaie
2173, Govindarajapuram 2nd Streal,
Adyar, Channal - 800 020

AME CHANGE
I, RAMAN KUPPUSAMY, Sit
Date of Birth:
02.05.1968, Residing sl No.92.

D. Kuppusamy,

\aishalee Samynathan,
Dio, Padmajaa, Dale of
Barth: (65102001 residing
al No.72, 2" Main Road,

e et 1L JUSTH SOBTHIR S
uwurmw i
So Propator of greaty axt

et oy YNITTHAR, ot hwy-n
Magors, 08 in —uc s

PUBLIC NOTICE

This Is to infarm the general public thal 4n extent of 36 cerls
In survey Mo 14201, Chinnactulspuram Village. Gummedipoond
Tah.k ireallur District, hemng 1o 1) Mrs. Indrani 2) Rame-sl-

4 G i 5) wha ama the
Iegal hesrs of late Mr. Ezhumalau 5:0 late MrKasi, Reddy

An axtent of 19 conls was alotied to Mr EZ"‘UI"\HGI and 17

FORM A

PUBLIC ANNDUNCEMENT
Iuﬂdu Begulaior ﬁcl nn Imhu- i and whwlr-y Baard of I-:h

POHHEMTEII‘HUIIDFTNE cmmwmmwu HIT!NFHISE&F‘I‘I 1.

Dt o waprmwhn of Eopims feter

vty pwd Wi copatn feF
corpened | regiskred

i eOpras ket Ke. j Limded Lty UTTIDOTERAEPTCA 1267

HimtiEcEon Yo of corposn ekt

b | Aatwes ot e rgsnl ot and
il s¥ice (F w of copocite deblr

15, POTHIGA RAGAR, SOUPRLAS! ROAD,
TSP TRLPUR - §4! 851

85 New Neme: CHANDRA|
SEKAR, Surname: GANAPATHY,
Chandra Sekar

[ NAME CHANGE |
My Daughter, PRAHAL
BETALA, Dale of Sl
11.02.2013, Residiog 81 Dk No.
7. Mew No.3d. aerapoan Streel,
Sowearpal.  Channa -S0007%
shallhencedonh bo known as
PEHEL BETALA.
Rupesh Kumar Betala,
Fathar]

E CHANGE
|, SHATRLUIT ADITYA KUMAR,
Sio 0,Serihi Kumae, Datn
of Bith: 06.08.1985, Resding
al Flat Mo F-1, AR Samganna
ApR, 2715 Tih  Simal,
¥-Block, Shardl Colony. Anna
hagar, Chenras - 800040, shat
herceloen  be  ooen e
Surmame:  KUMAR,  Given
Mame: SHATRUJIT ADITYA.

SHATRLLIT ADHT YA KUMAR

= P cents wag aliobled ko MrMurugan, Slo. Mr. Kasi Reddy,
S ek N2 Wil Fiot Mo 7 P F £
B, Ft. at Mo, 106(1183.2), Singanna [C) Strat. Chindairipar heagar Main Rnag. Enadhcmangalam Gandhi Nagar, Adyar, | | |i= e s TR AT g::ﬂm%‘;aﬂ,‘gim 07 5 1967 n Toc. Ho 671687 SHO-
Chennal- 500 D32 during iransil and the same I8 not having | | |Crennai - s00 074, shat . )
T 'Tv" "%w knowied assepmim| | [ n il [ i | [ e S B S e Eovrna: by Sk B 04 2004
Iy pErBan's i having passassion of sakd origin : shall hancstarih rown v cent i
regietireel 3ein dend asba 11.08.9961 ahall ndga thr cion or | | |2 Given Neme:  JOHNSY, ol De: Koy 25 Doc Mo 9582004, SRO-Gummidipoardl M Ezhumalai, har
objection |farvy. ‘with dacumgntary proaf to the. unoa'slgmau within | | [Sumanme: JOSEPH. 8% K.RRAMAN, Vaishalea. obtained patts No. 1496 for an extent of 14 50 Arss equivelent |o
TEN DAYS from iodey, fading which it would be c,onduﬁsa 1hat Jahnay Johreca Pelbssery RAMAN KUPPLBAMY. E st Wlkdieen, on 35 81 cents and (he land exten has been sub divided as Surve
there is no claim or encumbrance whatscever over the sa « Viaishalee Samynathan | | |3 ana v xa s o 123 s | [No. 1421, ¢ Willage, Talui.
st\KuMJ\R _rm ot e sama. ey Thiruvallur District. Any property uxnup! for the abave persons
No.117 118, Angappa Maicken Sireat. floor, Chemant | I:\MMB St PUBLIC NOTICE ge:;.:omc ¥ g Y ocmenery. ot i 7
Phone 9500136204 :'h'm:m Dt af Birth: Tha proparly comarised 0 iend massunng an axent of 30715 e 10 col wit rar progeny wh ingses . AN Sakar,
Emai | sivaviaw Ggmai com _ ¥ | [ 1 in ok survey no.159AATand new 50167721 of Urapakksn | | |ecestmy et nany rame. Advocale & Commissioner of Oama
10049977, Residing @l Plal) | | illage now iecated at Valiammei St Urapakkarn 633210 belan&ng EALLWYN STELZER, Aswcit N 4685 No BT, Nethaji Naar, Kootakan
PUBLIC NOTICE Kaith, Doce Wed, Ranga| | [to Tme Chira 3802, Bazar S1, KK Nagar(west) Charnal B0007) Hanrar st OV uisadan. Cha. Gummidipaondi- 611 201
My ciant MG THANGARA, son of MrGanesh @ Ganssan, | | |M280r 3rd Sreet Keslialila, | | | was deveiooed by conatruction of residentlal fals. The project was W SISz, Call, STATITEIZ, SIRIA0NEES |
residng al Door No.2, Vageeswarar Avenue, Kalalhumetiy 4th | | [Chennal — 600 17, akal Ekm“meﬂ"imhf,:ulg,ntnwﬁ?lml o amed l\&‘m:,jl,
Sirest, Koltivaikaim, Chenns G0 041, | the scie and atealute | | |hercekin be known| | Tpin R Guwa,nsh,,a,. and tha said Tmt, Chilra, F SHARE CERTIFICATE:

Tha e 10 the property had bean axamined by me on tebalf of

st by M/S Sheiram Transoor Firance Comparny

my. dlents md found tnel the aforesald owner had
tiga and m g g off the fats.
Talling uﬂdﬂ thesr share in terms n[ﬂr)grmmeﬂkd:l‘ed IE2018
1t i5 confirmad that 1if date thare kas beon no daim lodgad with
ma adverza to the awnershig of Tmt Cnma a siill any one hag any
caim e the under congsnuction land the aame may nnmased [
me giving detais aof the nature of interest within Twe Weeks
e Aats harsed, Eifing which my cherss wil proceed with le ol
flats with relgwant ung in the land

me s been

Ti4 Secard erags streel, Karmpagam Garden

G,M Sridharan, Advoceie

hennai B00020

MNAME CHANGE
|, Momamed Rafg  Aashmal
Bagum Mohamad Rafg,  Wio
Abdu Agrs, Date of Birh.
0051907, Residing at Ne.ao,
VOC Magar fth Man Road

PUBLIC ANNOUNCEMENT

FORM A

1 | Hattre of corporale debior

FOR THE ATTENTIIS OF THE CREDITORS DF
Wis AESYS TECHNOLDGIES INDIA PRIVATE LIMITED

Aesys Technologies india Pt Lid, |

Toka o Carifints Mo,
an e

Euw nurtice thuredd han bsen g 3 the mamrmaw.m-wl.uum.mmmm_dbwu.m...

Certficate.

Tre pubic s estificate. Ay

s I et ol the aid Share Conilicatels) houit dgn such claim wih Shiiram. Tramspn Finca Cormgaty Linited,

5l Towers, 144, Souts Phase, Industrial Estate, Guindy, Chennal — 600 D32 or &3 Share Transier Agents, Integrated Reghsry
Services. Fravate Umbed, Keccey Towen®, Ind Fioo:, §0.1 Ramakrishng Streel, North Usman Rosd, T Negee,

Mo cf Shares

Channai - 600 017, wishin 15 dats of pablication af this notice, wany will o s Supl
withot further infimation.

Pace | CHERNAI MEENAKSHE

Dot 1S4/ SMESH

BAPUA MAGAR, | CRUISS DOOR N B4,
SHINOGA, KARNATAKA - 577201

KI.IHBI'IAT FINANCIAL SERVICES LIMITED

Fegetand G¥en: sttt 4 ZRTRY Fax o414 20T

Comemre ierbabon Marber LASITTHIESIP G

PUBLIC NOTICE

fany,

 2013ithe Rules),

WO a1
Pl

a7 ot 2018

2 | Dts af Icotparion ol comarate
detrior

W

| Aupasty undar whih comorate
detrior snumm 'E!ulnd

| Comerae leonity Mo, Umsto
| ey ssercaton Moot
| e el

Regatrae of Gompanies, Channal
Tamd Nedu

(e 'Listing Reguiations'} {induding any statsory maodi mocifcation \s)a m-gnactment|s) therecf for the lime berg in force],

Gevaral Cirtular Mo, 147 2020 daved Apei 8, QUNMMBMNIQW'\E‘ |F702“W-‘D'f 13,2020, i relation tn

“Carifcation or passi y i spieisl e e o
15

Clm.leu e 15,

M: 020

e b Jue 30, 2021, & Mirisiry of Cerporate AT

COTHEE

Guvmrnmnfllrja(‘ra “MCA Circelaes) an Exta am:-y Ganars Mesting [EGH)of s Campary & schectikd o be

Wiay 10, 202138113
i .22

5 | A
prncpal afice (i ey of corporae

NO A58 SUERA A
STREET, WEST MAMBALAM
CHENNA! N

B i s

skl b Mearch i, 01, The Company has

T
§ | Irschesncy sommencemen dats in

032021

¥ 15,2021, T'EWUEGUEGBQM&SMU‘ e webala of the
Conmgany, mmmsnna-mheunsimkdwm I view of curesd edranndicary choumstances dos o COVOD-18

m%ﬂmn’&:‘m oty g, 10
TR narcil oedtins 3 sumi el <iarms wih ol by seconic mess onky. A ofer
_ L et i

Street, ARR Magas, Sultharpel.

’ y - GO0 shab
Ay ¥ 12, be knoran
om ama=g B3 e chency bk apng enty || fas UMAR FARDOK

uacky Sy e 4 ASHRAF AL
e {7 LMAR FARDDN
Dt nd Place. 132021, Chanrl HACHARAL ALY

B | lnsoherey pormmesceme dae mrespect | 0680 fgrt A0 Kalakurichi Winouram 606202 | respect ol comorate debror Order ey recetoed on 15042021 | e MCA Ciroutars, hard capy of 20 Nokicn

F SO etk shal hancalorih ba known |
7 | Estimand dale of choston of Mo g With e

7 | Etma L ¥ Mohamed Rafiq | insnivency ressiuon process. iz isminl theonagh e resate &-valng systsmonky.

rsah oo CRPEAR TSy e e wheh e M '" = o kiral EGM
e et 1 Monamed Rafig Aashra ) ”: i 0' 1 ¥ 0d Shars
nacteen O Tt BBy o e i

B | tanend ke e 111 &5 Arcrasts Begum Mehamed Rafiq i mmu IFA Senvdoas Lindad, by ailng the Ink agjeameingia com and flloeinyg e regielralion process & guided Merater,
matvessy prveiaEl Eg s meen | e hodSER L B [ NAME GHANGE | T - o ¥ ¥ =
sk prrtkasisn PHMRIT-EEATTT B | Addrass ped e-rril ol e Addrass: ‘.swnhhinlsi 2 Finer, tha User D ar FisEGM y i

\ UMRAD, Wit | ilerim reschito? profess g, Dwirsis Acariments, & Man
B | Aggnss asd ematof the ri=m W M, B Pagar it Bt 1 o, NMigimal Pa 1 i Iﬂmgﬂl!rﬂﬂhlhﬁ!“"‘ Rionz, New -mcnm [T 15 At read
: 2 aret i t eyl ~
ISR LM | r:;;‘, alld 0.06.1947, Residng ot No.16, oo sigunnahsnggrel om Wiih the Compavées (Mmagermen! and Adminsiratio) Feies, 2014 {as smended) and reculatin 44 of SEBI {LODR)
or Alsgappe Road, ! Fsquiatong, 15 t\s(?-v- Tany & peoidng May 3, 2021, baing the ool

10, | Asduns and ematho e s ot Na. 4, G g 1 et U P, o b Chsnvial 16 Adioes v o-ma n e st | e how o 48151 i cale, pany, Aty member who & 8 member of the
Comesponescs i P ek reohon | A Fnad. T - 641 502 4;"“‘“‘: - . 'd F Comzany as o the r.ul sl & ligitin 1o cast wones on all the munlmsmm i1 the N of EGM using ol
poiesin sl wrbcdgng con g ol 'E ution professioral Main Ainad, New Colony, C‘mr'vet g oniy, Tne mem! bu‘ i muh;‘lﬁﬂj i from & plane ofer than

, herceloeh b kewn e Caeenai - 600042
11 | Last oo o i ol cas o dpel ME ca il
UMRAD, 82091 2021 a5,

e ik o s | B il FARASMAL UMRAS 1] Last e b mmission ol clims. | 7040001 T voling emete: e-wiing shitl o be almues byt § g o by 8, 2001)
ileesiry nmww , oy Lcer re——— 1 mgary Pk
psictorns! _ﬁm | cluse b of scb- "\lml Tt apobmls ﬁm;pn?eﬂéﬂg\* o deral doom as on the cul-of dale may st umm siedticnicaly. The e—unN.gde sndll:e

| sacton 21, ascartainad 2y tha cisaténd by 5 -

13, | haumes of ieschncy Probesisads (1 . | e reschuton professonsl 6 Momber, b 2 |
it b s Ao L PRAKASRL ‘Rackdingat - = o iy BS e P cut e alken
R : | Mamas of snhncy Prefpssonas 20 ol

mpetaive of credhri i 2 1] ey Mot apphrasie purpasn oy
ks T s s s WA Nmatien St Qilgarel | ot t ot as Bathirosa
schi = i Repressareaive of cedions i . Py
1. | 4 Rt Foms ane W P B4 o o PRy =R, | class {Thees mames for aoch ciass) cutolfdaie
Pyeed b8 ki Tre EGM Nolics and 1 can e wabats o COSL: wew evolingisdia com or
el it netoos i 10 ) Resnevan| Fums snrd ) W ik e B pa
5 ANDONISSAMY. fomekmininads 4
W | ] Dt o sirharized ) Mot awplcatin N g 3 FCS o
MBUJ'}"‘!&EL&' ulns.am-asumwl‘l[k.zc@l Sccreghy, ima for PRAKASH | remeseriiudioes e maisisk al: ap e
145 om0 1 v
mz_mﬁrwmh sl w”_"nh,._“snmumm Kk 8 hevetry gioén [t the Nkl Comitany Las Tibunsl Res orosies e ToB ettt ; s ; Pekvaey 12 201 W’?“'E:;":
o  cotpern o sk proce o o WEEL BOG M ENTERPRSES PYL UL, || e | | czmmancament of 2 crporsce insohvancy resoition oracess of AESYS ang wit 5 an
b NAME CHANGE TECHROLOGIES INDIAPVT LTD 00 30-33-7121 foree ssosivad on 1304-2021] gwr;sm uihgr n:-" Ml;&:; n F e i ”"aw..m
b o pany B dted in accorance wilh I provstans o ki b v &
Dezatirs BTERPF . . |, LIMAR FARDOK HAGHARAL | The edtors of AESYS TECHNOLOGES INDIA PRIVATE LIMITED we hersty . .
gt by g A i bl AL, Resiing at No-3, 151 Crosa| | | 422 0% o sl b cskns it pocf un o o 21062121 3 b loekitown on aeccant t DOMED. 10 inion .

¥ maens ok Al
:ﬂmuedlcﬂmg’mwl ‘1 e wih ot cevsan, by ot or by ek

5d

T Slvlw\uulh:n

Date: 14082071 oy Bntssiaral
Place: Crmnnai IFN\D:I\P‘OCI‘!&M")-&&-‘?S?!

in casa of any gravances connecled with facdty for wolng by eleckonic means. Mombers can wiile an amal

heldesk svotingi§coslindia com or contact Mr, Mitin Kunder (022-23058735 ) or Me. Mehtoob Lakhani [022-Z3058343) or
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